
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDEBABAD BENCH AT HYDERM*fr"-.. 

b.A.NO. 517/90. 	 - 
Date of Order: 2-11-1993. 

Between S 

I.Mugliah. Applicant. 

and 

The Union of India, rep. by the 
General \Manager,S.C.RailWaYs 
Railnilayaltt, securrierabad. 
Senior Divisional Electrical Engineer (Sr.D.E.E.) 

Broad Guage, s.c.Rly. Secunderabad. 
Paspondents. 

For the Applicants Mr.V.1rgapraSada Rao, Advocate 

For the Respondents: Mr.N.R.Levraj, SC for Rlys. 

COR AM; 	
THE HON'BLE MR.A.B.GORTHI S MEMER(AL1N) 

AND 

THE NON' BLE MR.T.CHANDRASEKHAR REDDYS MEMBER(JULL) 

The Tribunal madethe following Order:- 

On the previous two occasions (11.6.93 and 20-10-93) 

when this case was listed for hearing none was present for the 

applicant. Accordingly, the case was listed for disposal today. 

Even today non&is present for the applicant. Accordingly, the 

application is dismissed for default. 

J-2str  Deputy r( ) 

To 

The General Manager, Union of India, 
S.C.Railway, Railnilayem, Secunderabad. 

The Senior Divisional Electrical Engineer (Sr.D.E.E.) 
Broad Guage, S.C.Rly, Secunderabad. 

One copy to Mr.v.Durgaprasada Rao, Advocate, 11-3-292/360  
Srinivas Nagar, Secunderabad-361.CSY8Y3j 

One copy to Mr.N.R.Davraj, SC for Plys. CAT.Hyd. 

One spare copy. 
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TYPED BY 	 TARED BY 

CHECIn BY 	 APPROVED BY 

IN THE CENTRAL ADMINISTRATIVE TRIBIJwj, 
HYDEPABAD BENCH AT 1-IYDERABAD 

THE HON' ISLE MR. J4TICE V.NEELADRI RAo 
/ VICE CHAIRMAN 

z/D 

THE HON'ELEMR.A.BGORTHI ;MENBER(A) 

AND 

THE NON' BLE MR • T . CHAJ'JDPASEFJ-AR REDDY 
MEMBER( JUDL) 

AIJD 

THE HON'BLE MR.]V.T.TIRUVENGAJM:M(A) 

Dated: c9. _'q 	-1993. 

ORDE Jt MDPTTj 

M • A ./R. A. /C. A. No. 

in 

- 	O.A.NO. &ii1 c10 . 

- 	TA0No, 	 (w.v. 	) 

Adrnittpd and Interim directions 
issue 	- 	- 

Mio d. 

Disp4ed of with directios 
Dimi4sed. 

Dismjsed as withdrawn 

D&smissed for default. 

Rejectderea 

No order as to.costs, 

f tve  
Central Adm3tlSU3 

7''sN0V1993 

BtNC flDERABAP 

pvm 




